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Development of N. E. Region

*#556. SHRI AJOY BISWAS: Will the
Minister of HOME AFFAIRS be pleas-
ed to state:

(a) the present constitution of the
high power committee constituted for the
economic  development of the North
Fastern Region;

(b) whether this committee has takenm
up any comprehensive scheme and placed
it before the Plannirg Commission for
the development of the North Eostern
region; and

(c) if so, the details of .the said
scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR): (a) The
present constitution of the high powered
Committee ‘is as follows:

(i) Shri N. R. Laskar,
Minister of State

in the MHA — Convener
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(ii) Dr. Charanjit Chanana,
Minister of State in
the Ministry of In-
dustrial  Develop-
ment. —Member
(iii) Shri S. S. Sisodia,
Minister of State in
the Ministry of
Finance

(iv) Dr. M. Fazl, Member,
Planning Commis-
sion — Member

(v) Shri R. V. Swamina-
than, Minister of
State in the
- Ministry of Agricul-
ture — Member

(vi) Shri K. P. Singh Deo,
Dy. Minister in the
Ministry of
Defence

— Member

— Member

Besides the above, the following special
invitees are also associated:—

(i) Shri P. K. Thungon, Dy. Minis-
ter, Ministry of Education; and

(ii) Shri P. A. Sangma, Dy. Minis-
ter. Minister of Commerce.

(b) and (¢). The Committee goes into
the broad strategy for development in the
light of resources and needs of the region.
The Committee does not draw up any
developmental schemes of its own nor has
it any amount at its disposal to fund a
scheme. It has an advisory role for
overseeing development and helping spee-
dy execution of schemes in the north-
eastern region by removing bottlenecks
and monitoring and evaluating projects.

Child Iabour in India

*557. SHRI MUKUNDA MANDAL:
Will the Minister of LABOUR be pleas-
to state:

(a) whether it is a fact that India is
leading all other coumtries in respect of
child labour; and

(b) what are the measures taken by
Government about child labour?
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THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
BHAGWAT JHA AZAD): (a) Latest
figures about child labour in  various
countries are available in the I. L. O.
Year Book of Labour Statistics, 1977.
According to these statistics the percent-
age of child labour in India to that of
total population in the below-fifteen age
group is 4.7 which is less than that of
some countries.

(b) While it is not possible to elimi-
nate child labour completely in the
context of the socio-economic conditions
prevailing in the country, it has  been
Government's consistent endeavour to
ensure that children compelled to work
by circumstances should not be exploit-
ed and should be able to work in better
conditions of health and hygiene. Go-
vernment has formulated projects con-
nected with the welfare of working
children for execution through agencieg in
the field.

<

Absorption of Casnal Labourers in
C.C1L.

*558. SHRI R. P. DAS: Will the
Minister of INDUSTRY be pleased to
state:

(2) whether any schemes have been
drawn and finalised by the Cycle Corpo-
ration of India Ltd., a Government un-
dertaking for absorption of casual labou-.
rers in all its units;

(b) if so, whether these schemes have

been implemented in all the units of the
CeILs

(¢) whether such a scheme has also
been finalised months ago after consul-
tation with the appropriate Union  for
implementation of its Kalyani unit; and

(d) if so, what holds back the mana-
gement of the C.C.IL. to get it imple-
mented?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARI): (a) to
(d). A scheme for the absorption of
casual labourers in the Kalyani Works
of the Cycle Corporation of India Limi-





